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3TS2/ORDER

Per Manjunatha, G. A.M

This appeal filed by the assessee is directed against
the order dated, 14/06/2024 of the learned CIT (A)-NFAC Delhi,
relating to A.Y.2022-23.

2. At the outset, the learned Counsel for the assessee
submitted that the assessee wish to withdraw the appeal. The

learned DR has no objection, if the appeal of the assessee is
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dismissed as withdrawn. Accordingly, the appeal filed by the

assessee is dismissed as withdrawn.

3. In the result, appeal filed by the assessee is dismissed

as withdrawn.

Order pronounced in the Open Court on 21st November, 2024.

Sd/- Sd/-
(K. NARASIMHA CHARY) (MANJUNATHA, G.)
JUDICIAL MEMBER ACCOUNTANT MEMBER

Hyderabad, dated 21st November, 2024
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